
Ol"l~'ICI". OF Tllltl Cl lI1'I1" JUDICIAL MAGISTRATE: Vt-TEST DISTRlCT:TIS IIAZARI COURTS
. DELI II

trglztt-'I.C/\'l‘I0_i1t\,‘.I),t,1.'.t3’. ROS1'Elt 0l';JLLDL€I_l.LtI. MAQS'I‘RA'1‘Ii 1ilB§'l',_<;1J\SS
|-'o|t_'m1~: MON'I1l 01-‘ MAY ;g0z_6_

ln view of the request of Ms. Shivangi Mangla, l.d. .IMl~'C (NI /\C'l')-05, West District,

Delhi (Duty Magistrate on 22-05-2026) 8- Sh. Gaurav Ujjwal, l.d. J:\/ll-'C(.\*l Act)-01, West District,
Delhi [Duty Magistrate onl6-05-2026) for exchange of their duty, the following modification in the
Duty Roster of Judicial Magistrate I-'irst Class, West District, Delhi for the month of May-2026
{reference No 609-662/CJM(West)DR/2026 Dated 24-04-2026) is being macle:-

?Sr. Name ofthe .]ttt"'"i.'*.' Magistrate First Class Working lloliday Room No.
.\'o. days

Q1 Ms. Shivangi Mangla, l.d. JMI-‘C (NI AC1‘-05) 16-05-2026 ' S08
R/o llousc no. 90, Upper Ground Floor, Pocket 4 8: 5, (Elin-
Sector 23, Rohini, Delhi Bbck)

|()2 Sh. Gaurav Ujjwal, Ld. JMFC (Nl Act]-O1 22-O5-2026 03
i R/0 33S,SFS Flats, Mukhetjee Nagar, Delhi-110009 (CBA-ll
I

Rest of the conditions shall remain unchanged in the Duty Roster of Judicial
. Magistrate First Class, West District, Delhi for the month of May-2026 (reference No 609-

662/CJM(Wcst)DR/2026 Dated 24-O4-2026).

R u)
Link to Chief Judicial Magistrate

West District, Delhi
l\'ti.q.?hr.(..T.'...l..B.:'?..@...l.....CJ)J1(West)/l)R/2026 Dated, Delhi the
Copy forwarded for information and necessary action to:-

t‘ O1. 'l'hc llon'hlc Registrar General, lligh Court of Delhi, New Delhi
Through l.d. Principal District St Sessions Judge, (West),l)elhi

O2. ‘l'hc l.d.Principal District & Sessions Judge, (I IQ), Delhi
03. ‘The l.d. Principal District & Sessions Judge, (West), Delhi
‘ 0/l. I'he l.d. Principal District 8- Sessions Judge all district Delhi/.\'ew Delhi
05. The l.d. officer lneharge, Pool Car, 'l'is llazari Courts, Delhi
06. '1 he l.d. CJM, all District, Delhi/New Delhi,
07. The l.d. ACJM & All l.d. Judicial Magistrate l-'irst Class West District, 'l'is llazari Courts,l)clhi.
08. '1 he Director of Prosecution, 'I'is llazari Courts, Delhi.
09. 'l'l1e Commissioner of Police, Delhi
l0. 'l'he I G (Prison), 'l‘ihar Jail, Delhi/New Delhi.
ll. The Secretary, Bar Association, 'l‘is llazari Courts, Delhi
12. The Supdt.Jail, New Delhi/l.oel<-Up lncharge, 'l‘is llazari Courts, Delhi
13. The Adrnn. Ol't"tccr(Judl), llindi Department, R. No. 237, 'l'is Ilazari Courts, Delhi
l/l. law Officer, Tihar Jail, Delhi/New Delhi.
15. l-‘or Uploading on centralized web-site through l.AY'l~;RS

- 16. The Video Conferencing, R. .\Io. 254, 'l‘is llazari Courts, Delhi.
17. Lhe Care Taking Branch (llq) 8! West 'l'is Ila‘/.ari Courts, Delhi
I8. ‘the Reader to the court of undersigned. P

he Cash Branch West l)i~:ir|ct Its Ila/an Courts, Delhi /\l9.“l' . , I ' ' . '. ‘
20. PS to l.d. Principal District and Sessions Judge(West) District, Delhi \ \
7.1 Office file ‘~\

(l enu)
Link to Chief Judicial Magistrate

West District, Delhi


